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डीएफएस पृ�ांकन एफ. सं. आर- 12011/02/2023-बीमा 1                     िदनांिकत: 20 मई, 2024 
 
प्रित: 
 

1. श्री स�जीत ित्रपाठी, भूतपूवर् अ�क्ष-सह-प्रबंध िनदेशक, यूनाइटेड इंिडया इं�ोरेंस कंपनी 
िलिमटेड, चे�ई 

2. अ�क्ष, भारतीय बीमा िविनयामक और िवकास प्रािधकरण, हैदराबाद 
3. श्री सुबीर कुमार, अवर सिचव (ईओ-एसएम.II), एसीसी सिचवालय, डीओपीटी नई िद�ी, एसीसी 

सिचवालय के संचार सं. 31/1/2024-ईओ (एसएम.II), िदनांिकत 17.05.2024 के संदभर् में।   
4. एफ.एम. के पी.एस. / रा� मंत्री (िव�) के पी.एस. 
5. सिचव के पीपीएस / अित�र� सिचवो ंके पीएस, िव�ीय सेवाएं िवभाग 
6. अ�क्ष, भारतीय जीवन बीमा िनगम 
7. अ�क्ष-सह-प्रबंध िनदेशक, एनआईसीएल/एनआईएसीएल/ओआईसीएल/यूआईआईसीएल/ 

एआईसीएल/जीआईसी 
8. गाडर् फाइल 

 
 

(अ�ुल गुफरान) 
अवर सिचव भारत सरकार   



[TO BE PIIBLISHED IN TIIE GAZETTE OF INDIA PART II, SECTION 3,

sr.lB-sECTroN (ii)l

Government of India
MinistrA of Finance

(Department of Financial Services)

NOTIFICATION

New Delhi, 206 May 2024

S.O._.-In exercise of the powers conferred by section 4 of the lnsurance

Regulatory and Development Authority Act, 1999 (4I of 1999), the Central Govemment
hereby appoints Shri Satyajit Tripathy, former Chairman-cum-Managing Director, United
India lnsurance Company Limited, Chennai as Whole-Time Member (Distibution) in the

ksurance Regulatory and Development Authority of India (IRDAI), on a consolidated pay

package of four lakh rupees per month (without facility of house and car), with effect from
the date of assumption ofcharge ofthe post till he attains the age of62 yean or until further
orders, whichever is earlier.

(F. No. R-120 I 1 10212023-lns.l)

/+u
tl_
9fic,-
Gufi'an)(Abdul

Under Secretary to Govemment of India
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DFS Endonement F. No. R-1201 1 10212023-lns.l

Copyto:

Dated: 20n May 2024

1. Shri Satyajit Tripathy, former Chairman-cum-Managing Director, United India

lnsurance Company Limited, Chennai

2. Chairperson, lnsurance Regulatory and Development Authority of Indi4
Hyderabad

3. Shri Subir Kumar, Under Secretary (EO-SM.tr), ACC Sectt., DoPl New Delhi,
with reference toACC Sectt.'s communication no. 3lll/2024-EO(SM.fD, dated

t7.05.2024
4. P.S. to F.M./ P.S. to MoS (Finance)

5. PPS to Secretary /PS to Additional Secretaries, Departrnent of Financial

Services

6. Chairperson, Life Insurance Corporation oflndia
7. Chairman-cum-ManagingDirectors, NICLA,IIACL/OICLAICUAICL/GIC
8. Guard file

lnuW
(Abdul Gufran)

Under Secretary to Government of India
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